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Title : Papers laid on the Table of the House by members/Ministers.

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): | beg to lay on the Table a copy of the Memorandum of Understanding

(Hindi and English versions) between the National Fertilizers Limited and the Department of Fertilizers, Ministry of Chemicals and
Fertilizers for the year 2006-2007.

(Placed in Library. See No. LT 4525/06)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD SINGH): On behalf of Shri Taslimuddin, | beg to lay on the
Table a copy of the Consumer Protection (Amendment) Rules, 2006 (Hindi and English versions) published in Notification No. G.S.R.

273 (E) in Gazette of India dated the 5th May, 2006, under sub-section (1) of section 31 of the Consumer Protection Act, 1986.

(Placed in Library. See No. LT 4526/06)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN MEENA): | beg to lay on
the Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Govind
Ballabh Pant Institute of Himalayan Environment and Development, Almora,
for the year 2004-2005, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Govind Ballabh Pant Institute of Himalayan Environment and
Development, Almora, for the year 2004-2005.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(Placed in Library. See No. LT 4527/06)




